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Registereg Heuse Pui'dine ~ Coopera-
tive Socleties in Delhi not allotted
land

3031. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number of House Building
Cooperative Societies registered in
Delhi which have not been allotted
land so far; and

(b) the reasons thereof?

-ZHE MINISTER OF WORKS AND
HOUS:JG AND SUPPLY AND RE-
HARILITATIOwW (SHRI SIKANDAR
BAKHT): (a) and (b). The infor-
mation is being collected.
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Survey regarding Unauthoriseq and
Unrecognised Schools

3033. SHRI D. B. CHANDRA GOW-
DA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether Government have con.
ducted any survey regarding the
unauthorised and unrecognised schools
in the country;

(b) if so, the details thereof State-
wise; and

(c) whether Government are
aware that particularly primary
schools run by the private manage-
ments are very costly and their mana-
gement is also not satisfactory?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) There is no such classifi-
cation as unauthorised schools but
only unrecognised. A sample study
was undertaken by NCERT in Hydera-
bad, Secunderabad and Delhi and an
attempt was also made by NCERT
to collect information about unrecog-
nised schools in the Third All-India
Education Survey but the infor-
mation cannot be said to be complete
for the reason that these institutions

are under no obligation to furnish in-
formation.

(b) The information in respect of
the number of unrecognised schools
and enrolment as supplied by the
States/Union Territories under Third
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